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RE. REQUEST FOR CONFERRING BHARAT RATNA ON
SHRI KANSHI RAM
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SOME HON. MEMBERS: Yes, yes. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: All right. All right. ...(Interruptions)... That's okay.
...(Interruptions)... If all of you stand up, what do I do? ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Sharadji, that is okay. You made your point.
...(Interruptions)... Mr. Ali Anwar, that is enough. Don't display it. ...(Interruptions)...
Yes, Hon. LoH, please. Now, hon. Leader of the House.
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MR. DEPUTY CHAIRMAN: Okay. That is all. That is taken care of. ...(Interruptions)...
Okay, that is enough. ...(Inferruptions).... Sharadji, it is okay. Now, he has already..
...(Interruptions)... Digvijaya Singhji, he has already clarified it. ...(Interruptions)...

SHRI DIGVIJAYA SINGH (Madhya Pradesh): Sir, the hon. Leader of the
House has misled the House by saying that he would announce the names of the
black money holders. ...(Inferruptions)... He had misled the country then and he is
again misleading the country by saying 'don't be embarrassed!'...(Interruptions)... We
challenge you to take out the names. Give the names, Mr. Leader of the House,
but don't threaten us like this. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no. Please. ...(Interruptions)... Okay, that is over.
...(Interruptions)... That is all. That is not permitted. ...(Inferruptions)... That subject
is over. ...(Interruptions)... No, no. Now, Mr. Tapan Sen, sit down. ...(Interruptions)...
Sit down. ...(Interruptions)... That is okay. That subject is over. ...(Interruptions)...

You have not given notice. ...(Interruptions)... Sit down. ...(Interruptions)...

SHRI TAPAN KUMAR SEN (West Bengal): Sir, I want to raise an issue.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay. Matters to be raised with permission of the
Chair. Zero Hour submissions. ...(Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, ...(Interruptions)... black money generation and
it is also corrupting the entire system, including the Parliament. ...(Interruptions)...
It is corrupting the entire system. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Zero Hour submissions. Shri Ghulam Nabi Azad.

...(Interruptions)...

SHRI DIGVIJAYA SINGH: Sir, we challenge the Leader of the House to bring
out the names in public domain and tell the House... ... (Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, it is being shown in the media that Members
are taking money. ...(Interruptions)... It has come on video. ...(Interruptions)... It is a
serious charge and insulting to Members of Parliament. ...(Interruptions)... The Leader
of the House should constitute a committee to look into the matter. ...(Interruptions)...
..that MPs are taking bribe at their......(Interruptions)... Sir, please take cognizance
of this. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please, Mr. Tapan. Sit down. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Dr. Jatiya, you are a Vice-Chairman. Please sit down.
...(Interruptions)... Tapan, I heard you. It is not going on record. ...(Interruptions)...
Nothing else will go on record. ...(Interruptions)... All of you, please take your seat.

...(Interruptions)...

SHRI TAPAN KUMAR SEN: Why, Sir? What wrong have I committed that

you cannot put on record my intervention? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Sit down. I will come to that. ...(Inferruptions)...
Now, sit down. I will call you. ...(Interruptions)... Nothing else will go on record,
I told you. ...(Interruptions)... Now, please sit down. ...(Interruptions)... Now, listen.
An important matter was raised by Shri Sharad Yadav. Others also associated
themselves with that and the hon. Finance Minister has given an proper reply to that.
...(Interruptions)... Now, please. ...(Interruptions)... In addition to that, if you want a
further discussion, please give notice. That notice will be considered. ...(Interruptions)...

SHRI TAPAN KUMAR SEN: No, Sir. I am reporting a different thing. In the
media, it is being shown that Members have taken money. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no. ...(Interruptions)... 1 have to take up Zero
Hour. ...(Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, in the media. ...(Inferruptions)... Please
give me a hearing. ...(Interruptions)... Sir, 1 request you to give a hearing to me.
...(Interruptions)... It is in the video. ...(Interruptions)... It is being shown on the
media that Members of Parliament are taking money for... ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: I would take up Zero Hour. Shri Ghulam Nabi
Azad. ...(Interruptions)...

SHRI SUKHENDU SEKHAR ROY (West Bengal): Sir, how can you allow

...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no. ...(Interruptions)... Shri Ghulam Nabi
Azad. ...(Interruptions)... Zero Hour. ...(Interruptions)... Have you given notice?

...(Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, the Parliament must take cognizance of the
matter and constitute a House Committee... ...(Interruptions)... Discussion should be
allowed on this. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Have you given notice? ...(Interruptions)...
Mr. Tapan Sen, I do not understand what you are saying. ...(Interruptions)... Ask your

Members to keep quiet. ...(Interruptions)... You may give notice. ...(Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, the House should take cognizance

...(Interruptions)...

SHRI RITABRATA BANERIJEE (West Bengal): Sir, this is a very serious matter.

...(Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, it has to be given cognizance. ...(Interruptions)...
Sir, Parliament must take cognizance and constitute a House Committee to inquire

into that. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You may give notice. ...(Inferruptions)... I have heard
you. You may give notice. ...(Interruptions)... Go back to your place. ...(Interruptions)...
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SHRI TAPAN KUMAR SEN: Sir, they are putting money in their banks and
saying that MPs are... ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I told you, Mr. Tapan, give notice. ...(Interruptions)...
That subject is over. Give notice. ...(Interruptions)...

SHRI TAPAN KUMAR SEN: CBI enquiry is going on. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Tapan Kumar Sen, you are a very senior
Member of this House. ...(Interruptions)... Let me say. ...(Interruptions)... I am asking
you a question. ...(Interruptions)... Have you given notice? ...(Interruptions)... Without
giving notice, how can you shout like this? ...(Interruptions)...
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SHRI TAPAN KUMAR SEN: We have a right to draw the attention. ...(Interruptions)...

it 3rell AR IR W, fFa gAss #R @ ol ..(FAUH)...

MR. DEPUTY CHAIRMAN: You give notice. ...(Interruptions)... 314 afeal
...(TTH)....
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SHRI TAPAN KUMAR SEN: We will give notice in due course. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Without notice, I am not allowing any allegation.
...(Interruptions)... Without notice, I am not allowing any allegation against
anyone. ...(Interruptions)... That 1 am very clear. ...(Interruptions)... Without notice

...(Interruptions)... Have you given notice? ...(Interruptions)...
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SHRI TAPAN KUMAR SEN: I want the Government to respond. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Treasury Benches should cooperate with
me. ...(Interruptions)... Sit down. ...(Interruptions)... See, 1 am very clear hon.
Members ...(Interruptions)... Sit down. ...(Interruptions)... Hon. Members, sit down.
...(Interruptions)... Hon. Members, you sit down. ...(Interruptions)... Hon. Members,
I want to make it very clear that without proper notice I am not going to allow
any allegation against anybody whether it appeared in the newspaper or appeared
anywhere else. ...(Interruptions)... 1 cannot allow it. ...(Interruptions)... Whatever is
said as allegation is expunged. ...(Interruptions)...

SHRI P. BHATTACHARYA (West Bengal): This is a very serious matter.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Have you given notice? ...(Interruptions)... Have
you given notice? ...(Interruptions)... Why don't you give notice? ...(Interruptions)...
Why don't you give notice? ...(Interruptions)... So many serious matters are there.
...(Interruptions)... No, 1 am not allowing. ...(Interruptions)... 1 have to go by rules.

SHRI P. BHATTACHARYA: This is a very serious matter. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Why don't you give notice? ...(Interruptions)... If it
is a serious matter, why don't you give notice? ...(Interruptions)... Treasury Benches,
you go back to your seats. ...(Interruptions)... Mr. Naqvi ask them to go back to
their seats. ...(Inferruptions)... Go back to your seats. ...(Interruptions)... What is your
problem? ...(Interruptions)...
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THE MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS;
AND THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI MUKHTAR ABBAS NAQVI): He wanted to raise one issue. Please

allow him. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Which issue? ...(Interruptions)... Have you given
notice? ...(Interruptions)... No. ...(Interruptions)... Here is a list with me approved by the
hon. Chair. I can only allow this. ...(Interruptions)... Nothing else. ...(Interruptions)... 1
am repeating it. You give notice, I will consider it. ...(Interruptions)... Give notice; 1 will
consider. ...(Interruptions)... I will take action against you. ...(Interruptions)... 1 will take
action against you. ...(Interruptions)... Go back to your seat. ...(Interruptions)... Treasury
Benches, you give notice. ...(Interruptions)... You give notice. ...(Interruptions)... See,
the Chair cannot be cowed down by this kind of pressure. ...(Interruptions)... You
go back. ...(Interruptions)... Give notice. ...(Interruptions)... Otherwise, after disposing
it, I can allow you. ...(Interruptions)... Go back. After disposing it of, I can allow
you. ...(Interruptions)... Go back to your seats. ...(Interruptions)... Treasury benches
should not behave like this. ...(Interruptions)... Treasury Benches should cooperate
with the Chair. Please go back. ...(Interruptions)... That is what I said, give notice.
...(Interruptions)... I am not saying that it should not be discussed. I am not saying
that it should not be raised. ...(Interruptions)... I am only saying that you give notice
so that I can consider and allow it. Otherwise, I will not allow. ...(Interruptions)...

SHRI TARUN VIJAY (Uttarakhand): Sir, I have given notice. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Go back. ...(Interruptions)... Now, Shri Ghulam
Nabi Azad...

SHRI TARUN VIJAY: My notice is there. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I will consider. Go back. ...(Interruptions)...
Shri Ghulam Nabi Azad. ...(Interruptions)...

MATTERS RAISED WITH PERMISSION

Need to fulfill the commitment of Central Government to give

‘Special Category’ status to Andhra Pradesh

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD): Sir, it
is very sad. The ruling party should be more patient. ...(Interruptions)...
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